
HIGH COURT OF DELHI: NEW DELHI 

No. 68 IDHClMediation-80 

Dated: 29/0112016 

QUOTATION NOTICE 

Sealed quotations are invited from the reputed firms for the editing of 80-90 Nos. 

of DVDs of video recordings of various workshops conducted by Delhi High Court 

Mediation and Conciliation Centre (Samadhan) with a view to create one or two videos 

covering each topic of the Mediation Process within a period of three months. 

Interested parties should submit their rates along with terms and conditions to this 

Court. The quotation should be addressed to the Registrar General, Delhi High Court, New 

Delhi and submitted to the undersigned by Wednesday, the 10th February, 2016 till 4.30 P.M. 

"QUOTATION FOR EDITING SAMADHAN VIDEOS" should be embossed on the top 

ofthe envelope containing quotation. 

This Court reserves its right to accept or reject any or all quotations without 

assigning any reason. 

Sd/­

(Krisban K. Sharma) 
Deputy Registrar (GenI.Admn.) 


